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3CY/ORDER

Dr. ARJUN LAL SAINI, AM:

Captioned appeal filed by the assessee, pertaining to Assessment Year
2019-20, is directed against the order passed, under Section 250 of the Income
Tax Act, 1961 (hereinafter referred to as ‘the Act’), by the Learned Commissioner
of Income Tax (Appeal) AddlI/JCIT(A)-2, Hyderabad dated 06.01.2025, which in
turn arises, out of an assessment order passed by the Centralized Processing

Centre (CPC)/Assessing Officer, u/s 143(1) of the Act dated 08.02.2021.

2. At the outset, Learned Counsel appearing on behalf of the assessee has
stated that the assessee wants to withdraw the present appeal because condonation

of delay for filing income tax return u/s 119(2)(b) of the Act has been condoned
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by the Ld. Chief Commissioner of Income-tax, CCIT, Rajkot. The Ld. Senior
Departmental Representative for the revenue submits that he has no objection, if

the Bench permits the assessee to withdraw the present appeal.

3. Considering the request of the 1d. AR, the appeal of assessee is dismissed

as withdrawn.

4. In the result, this appeal of the assessee is dismissed as withdrawn.

Order pronounced in the open court on 23 July, 2025 at the time of

hearing.
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